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Korba Fertilizer Plant 

1349. SHRI S. R. DAMANI: Will the 
Minister of PETROLEUM AND CHE-
MICALS be pleased to state: 

(a) the amount So far spent on the 
Korba Fertilizer Project scheme to 
make it naphtha-based; and 

(b) the expenditure lik~ly to be in-
curred to make it coal-Lased as l'e-
eenUy decided and the resultant loss 
thereby? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PETROLEUM 
AND CHEMICALS AND OF SOCIAL 
WELFARE (SHRI RAGHU nAM-
AIAH): (a) and (-b). No expenditure 
has been incurred to make Korba Fer-
tilizer Project Scheme naphtha-based. 
A feasibility report prepared by the 
Fertilizer CorporatiOn of Illdia for the 
establshment of a coal-based fertilizer 
plant at X.Orba which was under 
8crutiny by B. Committee ot DirectOl'l 

of the Corporation is expcded to come 
for consideration before the full Board 
shortly. Government will consider 
the matter on receipt Of the recom-
mendations of the Board of Directors. 
The question of incurring any loss in 
this respect. therefore, does not arise. 

Setting up of a New Oil Refinery 
near Delhi 

1350. SHRI MAHANT DIGVIJAI 
NATH: Will tht Minister of PETRO-
LEUM AND CHEMICALs be pleased 
to state: 

(a) whether it is a fact that a new 
Oil Refinery is proPOsed to be located 
nearabout Delhi duri:1g t~f! Fou)1h 
Five-Year Plan; 

(b) if so, whether the Refinery will 
be an independent one or merely an 
extension of the Baraunl-Kanpur 
pipe line; 

(e) whether it is also a fact t,hat the 
Indian Oil Corporation is 9ressing for 
a pipeline from Baroda fa Ddhi; 

(d) if so the estimated capacity of 
the refinery; and 

(e) the extent to which it will meet 
the demand of North India? 

THE MINISTER OF S'l'A TE IN THE 
MIN~STRY OF PERTROLEUM AND 
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU R.AMAIAH): 
(a) No, Sir. 

(h), (d) and (e). Do not arise. 
(c) The feasibility of such a pipeline 

is under examination in the Indian 011 
Corporation. 

Public undertakings 

1351. SHRI S. R. DAMANI: Will the 
Minister of FINANCE be pleased to 
state: 

(a) whether the Indian National 
Trade Union Congreu in a resolution 
has urged the Central. Government to 
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appoint a high-powered tripartite com-
mittee togo into all aspects of the 
public sector undertakings in the 
country; and 

(b) If so. Governmellt'~ reaction 
thereto? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHR'I 
MORARJI DESAI): (a) Ye~, Sir. 

(b) The suggestion is under exami-
nation by Government. 

International Monetary Fund 

1352. SHRI RABI RAY' Will the 
Minister of FINANCE be pleased to 
state: 

(a) whether it is a fact that t;,e In-
ternational Monetary Fund has ap-
pro\'ed of a poliC'y to create a new 
international money; and 

(·b) if so. the details thert:of and its 
impact On the Iniian monetary 
system? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) 'l'he Interna-
tiona I Monetary Fund ;>ropo~es to set 
up 11 facility based on Special Draw-
ing Rights in the Fund. to IT.eet the 
need. as and when it arises. for a 
supplement to existing international 
reserve assets. 

(b) The Scheme involves the alloca-
tion to participa ting mempers of the 
International Monetary Fund of Spe-
cial Drawing Rights on an ur.i!onn 
basis in proportion to th~ir quotas in 
the Fund. Participants can USe the 
Special Drawing Righ~~ to obtain con-
vertible currency from other partici-
pants designated by the I."und. Such 
use of Special Drawing Right, can be 
mad'!! for meeting balance of payments 
needs and should be restricted to 70 
per cent of the average net cumulative 
ailocation made to a par',icipant over 
.a five year period. 

Under the Special Drawing Rights 
Scheme, India will be eligible for a 

share of- 3: 'M per cent of the total al-
location of Special Drawing Rights. 
and out of that share 70 per cent can 
be converted into foreign exchange 
which then can be usoed to meet bal-
ance of payments needs, 

French-Polish offer reo Haldia 
Fertilizer Plant 

1353, SHRI RABI RAY: Will the 
Minister of PETROLEU1\f AND CHE-
MICALS be pleased to state~ 

(a) whether it is a fact that a 
French-Polish offer has attained a con-
crete business proposition so far as the 
Haldia fertilizer plant is con~~rned: 

(b) if ~o. whether t!1~ final round 
of negotia!;ons has been concluded; 
and 

(c) the details ther~? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERTROLEUM. AND 
CHEMICALs AND OF SOCIAL WEL-
FARE (SHRI RAGHU :=!AMIAH): 
(a) and (b). Not yet. 

(e) Does not arise. 

Oil find at Galekl in A&~am 

1354. SHRr D. C. SHAHMA: 
SHRI BENI SHANKER 

SHARMA: 

Wil! the Minister of PETnOLEUM 
AND CHEMICALS be pleased to state: 

(a) whether it is a fact that tht Oil 
and Natural Gas Commission hsa 
struck oil at Galeki in As-am I""cent-
ly; 

(b) whether any quuIi~Jtive and 
quantitative analysis ha' I'et"n made 
there; and 

(c) if 80, the Quteom" thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND OF SOCIAl. WEI,-
FARE (SHRI RAGHU RAMAIAH): 
(a) An indication of the prellellce vl 




